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( i v )  R e p o r t e d  T a k i n g  o f f  o f  a n  A i r ­
b u s  FRoivi B o m b a y  A ir p o r t  i n  v i o l a ­
t i o n  o f  S e c u r i t y  R e g u l a t i o n s .

SHRI C. M. STEPHEN (Idukki); I 
rise to call the attention of this House 
to what I consider to be a very shock­
ing incident which took place yester­
day. It has been reported in the 
press-today's Statesman carries the 
news— that an airbus took oil from 
Bombay yesterday in complete viola­
tion of security regulations.

The security regulations with which 
the airlines are absolutely strict stipu­
late that unaccompanied baggage 
should not be carried in the aircraft. 
The reason is so clear. An un-accom- 
panied baggage can possibly contain a 
time-bomb or a grenade, some ex­
plosive something like that. Somebody 
can push it in and go away. If it is 
put in the aircraft, the aircraft may 
explode. It so happened that the bag­
gage belonging to four passengers was 
in the aircraft and fBe aircraft took off 
without those four passengers. The 
pilot knew that the aircraft was with­
out those passengers and still took off.

The anti-hijack staff and the security 
staff took objection. It is reported that 
they informed the airlines and con­
tacted the control tower. It has 
got to be explained how 
it is that the pilot took off. I have 
experience and some other members 
will also be having experience of pn 
Airbus being delayed for one or two 
hours. When an attempt was made 
to take off, the passengers protested 
that they would not travel by that air-


